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CIRCULAR

It has been brought to the notice of the authorities that the

personal staff attached with the Members are taking undue advantage of

leaving the office early in a routine manner causing delay in completion

of dictation and issuance of orders. It is reiterated that no exemption is

given to any personal staff and if anyone is found leaving the office

before the normal working hours the same will be dealt sternly under

rules.

By Order 1
4-=

(Bineesh Kumar K.S.)
Registrar

Copy to:-

1. SPS to Hon'ble President, CESTAT,NewDelhi.
2. SPS to all Members, CESTAT,NewDelhi and all Regional Benches.
3. PAto Registrar, C'ESTAT,NewDelhi.
4. Website.
5. Guard fIle/Office copy.


